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Boycott and a warning: ‘Without party nod,

no one will sell anything to these people’
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RAVIKBHATTACHARYA &
ATRIMITRA

MAHISDA (PASCHIM
MEDINIPUR), JULY 19

DULAL Chakraborty remembers
thatitwas four days after the May
2 poll results whena group of“lo-
cal Trinamool workers” arrived at
his mud housein Mahisdavillage
of Paschim Medinipur district's
Keshpur area. Chakraborty and
hisson Somnath, both BJP work-
ers, were already living at a rela-
tive's house, he says, fearing retal-
iation. Thementold the family to
stay “ghorbandi (inside the

Dulal Chakraborty, wife say they faced social boycott for 15
days. He says he hasleft the BJP now. Partha Paul

house)", and not be seen any-

where outside,
Chakraborty later realised he

and his son figured in alistof 16

local BJP supporters and 2 CPM
members allegedly prepared by

the Trinamool for social boycott,

After the list became viral, po-

lice gotinto the act. By the time
theylandedup at Chakraborty's
house to reassure the family that
the “ghorbandi” was illegal, it
had been 15 days, and his mind
was made: the 59-year-old and
his family cutoff all links with
the BJP.

The TMC dlaims it didn't is-
sueany leaflet containing sucha
list. Police suo motu lodged a
case against “unknown per-
sons”, and only recently arrested
four people, all TMC supporters,
for spreading “rumours”, They
are outon bail.

But, for Chakraborty and oth-
ers, the “fear” was real. After
spending days cooped up until
police intervention, several daim
tohave left the BJPR,

CONTINUED ONPAGE 2
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‘No one will sell anything to these people’

The social boycott at
Mahisda and other places fol-
lowing the Bengal Assembly re-
sultswas oneof theissues high-
lighted by the BJP, including by
Union Finance Minister
Nirmala Sitharaman and MP
Swapan Dasgupta. The NHRC
report, prepared on the direc-
tionsof the Calautta High Court,
was severely critical of the
Mamata Banerjee govemment.

The list, printouts of which
were in circulation, carried the
name of 'Mahisda All India
Trinamool Congress’and saidin
Bengali: "Without the party's
permission, nothing can be sold
to these people. Tea sellers can
be told notto serve tea to these
people). Violatorswere threat-
ened "punishment”,

SP, Paschimi Medinipur,
Dinesh Kumar says, "Proper in-
vestigation was  done.
Confidence building measures
were taken by police, The situ-
ation is normal now."

Onthe TMClinks of the four
arrested — Pintu Chakraborty,
Manas Bhuiyan, Sujash
Pramanik and Rabin Das -- the
party’'s Keshpur block president
Uttamananda Tripathi says,
"They may be our supporters
but they are notourworkers. In
this Assemblyelection, theydid
not work with us.. As soon as

CASEDIARY

VICTIMS: 18who faced
“social boycott” in
Mahisda village,
starting May 6, for 15
days and more

ACCUSED NAMED

IN AR:

Pintu Chakraborty,
Manas Bhuivan, Sujash
Pramanik, RabinDas
{all TMC, all arrested on
July 6, all on bail)
STATUS OF PROBE:
Investigation on
TOTAL CASES OF
THREAT/CRIMINAL
INTIMIDATION POST-
MAY 2 AS PERNHRC
REPORT: 562

BJP CLAIM:92

TMCCLAIM: Nil

we got thenews{of the list), we
asked police to take action.”
Chakraborty,afarmerown-
ing 2 bighas of land, says he
never himself saw the list.“The
groupof TMCworkers whovis-
ited my house beat up my
nephew. Twodays later another
group told us not to step out of

ourhomes, evenforourfields”
Chakraborty says the per-
sonnel fromthe Keshpur Police
Station were very polite, "They
told us not to worry, that we
were free to gn about our work.
They alsotoldus tocall in case
of any trouble... But [ can't af-
ford this.I told Somnathtooto
leave the BJR" Somnath was
the general secretary of the
Keshpur Purba Mandal of the
BJP
Narayan Middya, 36, the
vice-president of the BJP
Keshpur Purba Mandal, lives
about 20 min from
Chakraborty's house, The fam-
ily claims they faced a month-
long "boycott", Whileitis now
over, Middya says he s still
scared to return to his job as a
licensed law clerk at the land
records office in Keshpur,
According to Middya, he
haslived withthe area'sviolent
politics for more than 23 years,
havingjoined the (PMin 1998
when the area was a Left
stronghold. “It tumed into a
TMCbastion after 2011. Weun-
derstood we could not fight the
TMCbeing withthe Lelt Hence,
in 2017, we joined the BJP"
Now, Middya says, “No one
can be with BJP here.l am leav-
ing politics altogether.”
Haradhan Maal, who lives

with his wife and two children,
says he got to know about the
"boycott” when hewent to atea
stall about a week after the re-
sults, "ljust returned homeand
stayed indoors."

Later, Maal wrote a letter to
the TMC, saying he had com-
mitted amistake by joiningthe
BJPand asked forits pardon.”
wrote thatl amready to join the
TMC. Yet the boycott was not
ended.”

GoutamMal, 24, also in the
"boycott” list, says hope forajob
drew him to the BJF. “lam a
graduate andalsohave teachers'
training, But, like me, thousands
have no job. We thought if the
BJP comes to power, there will
be more employment, school-
teachervacandes will be filled .

The CPM cadres who figure
in the "boycott™ list are Panchu
Mal and Dibyendu Mondol,
Dibyendu, a teacher, says he is
not surprised by the violence.
"Such politics hasbeengoingon
inKeshpur for a long time, It is
difficult to do Opposition poli-
tics here. Now people are see-
ing a naked form ofit."

TMC Keshpur MLA Sheuli
Saha asserts the party is not
eventhatstrong inMahisda vil-
lage to "issue such fatwas".
"Someone caused thisincident
intentionally.”
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sHORT ' [AKES

Guwahati: The ongoing bor-
der dispute in north-eastern
states took a new turn on
Monday with the frontier
state of Mizoram accusing its
counterpart in Assam of com-
mitting human rights viola-
tions and atrocities on the
tribal people residing along
the inter-state border areas.
Mizoram's Kolasib district
Deputy Commissioner H.
Lalthlangliana in a letter
which has also been sent to
the Mational Human Rights
Commission (NHRC) and
Mational Commission for
Scheduled Tribes (NCST),
alleged human rights viola-
tion and atrocities on tribal
people by Assam government
officials and police during a
border stand-off on July 10.
In the letter, Mr Lalthlangliana
said that a road was con-
structed on July 10 from
Assam to Buarchep without
any prior notice and officials
of the neighbouring state
backed by police destroyed
crops belonging to people of
the Mizo tribe. The tribal peo-
ple who gathered to protest
were forcefully driven off by
armed police personnel from
Assam, he alleged. Also, two
loud explosions were heard
on July 11 around 2.40 am by
Mizoram police forces guard-
ing the border at Saihapui V'
village and Buarchep on the
border with Assam, he said. A
criminal case under the
Explosive Substances Act
was also registered at the
Vairengte police station

in Mizoram.
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NHRC reveals "horrible" truth in report, calls for CBI probe

into Bengal poll violence
https://english.newstracklive.com/news/nhrc-report-on-west-bengal-after-elections-
violence-kolkata-high-court-mc23-nu764-ta764-ta321-1171451-1.html

BJP supporters were severely tortured in violence following the May 2 election results in
West Bengal. In many places, they are still living in other places except their homes.
Their houses have been demolished. Their houses have been targeted several times in
the last two months. Recently, when a team of the National Human Rights Commission
(NHRC) probing post-election violence in Bengal on the orders of the Calcutta High
Court visited the area, the team was allegedly chased by Trinamool Congress (TMC)
supporters.

A report released by the NHRC has accused the Mamata Banerjee government of
turning a blind eye to violence. There is still an atmosphere of fear among the people.
The victim's families are still avoiding meeting anyone. Of the 40 families, only eight
have agreed to meet the media at new locations, while two others spoke over the
phone. Two families met on the roadside. Several members of the victims' families
claimed that they had approached the police but the police did not register their
complaint. Finally, some had sent a complaint to the NHRC.

However, police claim that they have arrested two persons for an incident of violence in
Dompara area of the colony. But the police refused to divulge who was arrested. On the
whole issue, TMC say they had no role to play in the violence. Claiming to be among
the families who migrated, Megha and Amit Dey said they have been wandering from
one place to another with their 3-year-old son. They have finally found a room on rent,
but they are still facing many problems.
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9. §ETTel: TATIIRET RAIE 7 IoArq a1 fEar &l e et ggera
drel g1d

https://sanjeevnitoday.com/national/p-bengal-heartbreaking-claims-about-postpoll-
violence-in/cid4045229.htm
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